HIGH COURT OF CHHATTISGARH, BILASPUR

Endt. No. _ 85 29 / Checker Bilaspur, dated _O0% May, 2025
[11-6-1/2005 (Electricity Act)

Copy of Government Notification F. No. 1924/1354/XXI-B/C.C./2025, dated
02-05-2025 issued by the Law Department, Government of Chhattisgarh, Atal
Nagar, Nava Raipur regarding to notify the court of V District and Additional
Sessions Judge, Bilaspur as Special Court for trial of Cases under Electricity Ack,
2003 is forwarded to -

1. The Joint Registrar-cum-P.P.S. to Hon'ble the Chief Justice, High Court of
Chhattisgarh, Bilaspur, For information of his Lordship.

2. Private Secretary to Hon'ble Shri Justice Sanjay K. Agrawal, High Court of
Chhattisgarh, Bilaspur, for information of his Lordship.

A Private Secretary to Hon'ble Shri Justice Sanjay Agrawal, High Court of
Chhattisgarh, Bilaspur, For information of his Lordship.

4. Private Secretary to Hon'ble Shri Justice Parth Prateem Sahu, High Court of
Chhattisgarh, Bilaspur, for information of his Lordship.

5 Private Secretary to Hon'ble Smt. Justice Rajani Dubey, High Court of
Chhattisgarh, Bilaspur, For information of her Ladyship.

6. Private Secretary to Hon'ble Shri Justice Narendra Kumar Vyas, High Court of
Chhattisgarh, Bilaspur, For information of his Lordship.

7. Private Secretary to Hon'ble Shri Justice Naresh Kumar Chandravanshi, High
Court of Chhattisgarh, Bilaspur, for information of his Lordship.

8. Private Secretary to Hon'ble Shri Justice Deepak Kumar Tiwari, High Court of
Chhattisgarh, Bilaspur, For information of his Lordship.

9. Private Secretary to Hon'ble Shri Justice Sachin Singh Rajput, High Court of

Chhattisgarh, Bilaspur, For information of his Lordship.

10. Private Secretary to Hon'ble Shri Justice Rakesh Mohan Pandey, High Court of
Chhattisgarh, Bilaspur, For information of his Lordship.

11, Private Secretary to Hon'ble Shri Justice Radhakishan Agrawal, High Court of
Chhattisgarh, Bilaspur, for information of his Lordship.

12. Private Secretary to Hon'ble Shri Justice Sanjay Kumar Jaiswal, High Court of
Chhattisgarh, Bilaspur, For information of his Lordship.

13 Private Secretary to Hon'ble Shri Justice Ravindra Kumar Agrawal, High Court
of Chhattisgarh, Bilaspur, For information of his Lordship.

14. Private Secretary to Hon'ble Shri Justice Arvind Kumar Verma, High Court of
Chhattisgarh, Bilaspur, for information of his Lordship.

15. Private Secretary to Hon'ble Shri Justice Bibhu Datta Guru, High Court of
Chhattisgarh, Bilaspur, for information of his Lordship.

16. Private Secretary to Hon'ble Shri Justice Amitendra Kishore Prasad, High Court
of Chhattisgarh, Bilaspur, for information of his Lordship.
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28.

Reader to Registrar General, High Court of Chhattisgarh, Bilaspur, for
information.

P.A. to Director/Additional Director, Chhattisgarh State Judicial Academy, High
Court of Chhattisgarh, Bilaspur for information.

Registrar (Vigilance/l. & E/Judicial/S&A Cell/CPC), High Court of Chhattisgarh,
Bilaspur for information.

The Principal District and Sessions Judge, Bilaspur for information and
necessary action. :

All the Joint Registrar, High Court of Chhattisgarh, Bilaspur, for information.
The Additional Registrar (D.E /Administration/Judicial/Classification) High
Court of Chhattisgarh, Bilaspur, for information.

The Registrar, Computerization-cum-C.P.C., High Court of Chhattisgarh,
Bilaspur for information.

The Secretary, High Court Legal Services Committee, High Court of
Chhattisgarh, Bilaspur for information.

The Addl. Registrar, Confidential Section, High Court of Chhattisgarh, Bilaspur
for information.

The Budget Officer, High Court of Chhattisgarh, Bilaspur for information.
Section Officer/Incharge, Senior Court Manager/Accounts/ O/o R.G./Checker/
Protocol /Compliant/Writ/ Civil/ Criminal/ Central Filing Section/Supreme

Court Section/ Library/ Pension/Cashier/Cause List/Paper Book/Copying, High
Court of Chhattisgarh, Bilaspur for information.

I/C NIC, High Court of Chhattisgarh, Bilaspur with a direction to upload this
endorsement in the official website to this High Court.
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(K. Vinod Kujur)
Registrar General
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GOVERNMENT OF CHHATTISGARH
LAW AND LEGISLATIVE AFFAIRS DEPARTMENT, MANTRALAYA
MAHANADI BHAWAN, NAWA RAIPUR ATAL NAGAR (CG) 492002

NOTIFICATION

Raipur dated 02.05.2025

F. No. 591\\[ 1354 /XXI-B/C.G./2025,- In exercise of the powers conferred
by sub-section (1) and (2) of Section 153 of the Indian Electricity Act, 2003
(No. 36 of 2003), the State Government, with concurrence of the High Court
of Chhattisgarh and in complance of its Memo No. 7560/III-6-1/2005
Bilaspur dated 21.04.2025, by making the necessary amendment in this
Department’s previous Notification No. 253/3351/XXI-B/CG/06, dated
05.01.2007, No. 3669/1181/XXI-B/CG/15, dated 23.04.2015, No.
9636/2654/XX1-B/CG/2022, dated 29.08.2022, and No. 1641/474/XXI-
B/CG/2023, dated 07.02.2023, hereby, notify Court of V District and
Additional Sessions Judge Bilaspur as Special Court for trial of Cases under
Electricity Act, 2003, for the Jurisdiction of Civil District Bilaspur area
(except Bilaspur Nagar Nigam and Jurisdiction of District and Additional
Sessions Court, Pendra Road Area} in place of VI District and Additional

Sessions Judge, Bilaspur.
z

L. . 19 L\/ 1354 /214 /BT, /2025, Red foge aifafae, 2003 (5 36
T 2003) B GRT 153 B SUGRT (1) & (2) & §RT Wac kAl &7 g H
A §Y, WY IR, B ST IRIGH B WAl ¥ Td 9B T HAw
7560/111-6-1/2005 faemagR fa=e 21.04.2025, & orgured #, @ # o
sftRgeeT wHiB 253 /3351 /XXI-B/CG/06 fiAl® 05.01.2007 TE G
3669 /1181 /XXI-B/CG/15 f&Ti6  23.04.2015, hAIE 9636 /2654 / XXI-
B/C.G./2022 fe@ie 29.08.2022 Ud wiwm 1641,/474 / XXI-B/C.G./2023
el 07.02.2023 H MMaTIF HIRA H U, Hfda Rren e & oy
ITERE & WY SReR 6 Brewnl) vod Rrer wd afiRe w1 =mrhw
femaR @ WM W, veggR, g foren vd srfoRen e warare, faemagy
& ~grarery @) faea sfRiffem 2003, @ AHEl @ gag Bq W e
arfdifar e 2 |
' By orderand in the name of the
Governor of Chhattisgarh,

(Rajnish Shrivastav)
Principal Secretary
Government of Chhattisgarh
Law & Legislative Affairs Department
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En.No.l’a).LS /1354 /XXI-B/C.G./2025 Raipur dated 02.05.2025
Copy to: .
Registrar General, Chhattisgarh High Court, Bilaspur with reference to
Memo No.No. 7560/11I-6-1/2005 Bilaspur dated 21.04.2025,

Principal District and Sessions Judge, Bilaspur,

Principal Secretary, Government of Chhattisgarh, Energy Department,

Mantralaya, Raipur,

Principal Secretary, Government of Chhattisgarh, Home (Police) Department,

Mantralaya, Raipur,

5 Private Secretary to Hon'ble Law Minister, Government of Chhattisgarh,
Mantraldya, Raipur for perusal of Hon'ble Law Minister,

6 Under Secretary to Principal Secretary Law for perusal of Principal Secretary
Law, Law and Legislative Affairs Department, Government of Chhattisgarh,
Mantralaya, Raipur, '

7 . Deputy Director, Govt. Regional Printing Press, in front of Indravati Bhawan,

. Nava Raipur for publication in the forthcoming E-Gazette,

8 Web-administrator, Law and Legislative Affairs Department, Mahanadi

 Bhawan for uploading in the Official Website of the Department,
For information and necessary action,
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{ Bhupendra K maro\&f’asnikar }
Additional Secretary
Government of Chhattisgarh
g law & Legislative Affairs Department



